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13.5.193
O.A 2641/90

Present: Shri Ashok Aggarwal, Counsel for the
petitioner.

Ms Jitender Gauba for the respondent.

Shéi Ashok Aggarwal,learned counsel for

the petitioners states that the services of the
petitioners have been regularised. He prays that he
) . .

may be permitted to withdraw this application. This {

application is dismissed as withdrawn.
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